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Servl~ Act 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 

.AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P. 
VENKATASUBBAIAH) : I beg to lay 
on the Table :-

(I) A copy of the Annual Assess· 
ment Report (Hindi and English 
versions) on the programme and its 
implementation for accelerating the 
spread and development of Hindi and its 
progressive use for various official pur-
.poses of the Union, for the year Ig77·78. 

[Plac,din Library .• 'i,e No. LT.1626/80.] 

(2) A copy each of the following 
Notifications (Hindi and English 
venions) under sub.section (2) of sec-
tion 148 of the Delhi Police Act, Ig 78;-

(i) The Delhi Control of Processions, 
assemblies and playing of music, in Pub-
lic Places Regulations" IgSo, published 
in Notification No. 3218/Special Cell 
in Delhi Gazette dated the 7th October J 

19SO. 
(ii) The Constitution of the Delhi 

Defence Societies Rules, Ig80, published 
in Notification No. F. 5/102/80·H{P)/ 
Estt. in Delhi Gazette dated fthe Srd 
December, Ig80. 

IPlaCldin Library. See No. LT-1627/80.] 

(s) A copy each of the following No-
tifications (Hindi and English ver-
sions) under sub-section (2) of section 
S ofthe All India Services Act, 1951 :-

(i) The All India Services (Provident 
.Fund) Fourth Amendment Rules, Ig80~ 
published in Notification No. GSR 1209 
in Gazette of India dated the 22nd 
November 1 1980. 

P.A.C. Statements 
(ii) The All India Services (Dis--

cipline and Appeal) Amendment 
Rules, IgBo, published in Notification 
No. GSR 1220 in Gazette of India 
datrd the 29th November, 1980• 

(iii) The Indian Administrative 
Service (Fixation of Cadre Strength) 
Seventeenth Amendment RCJulatiom. 
IgBo, published in Notification No. 
GSR 674 (E) in Gazette of India dated 
the 1St December, rgBo. 

(iv) The Indian Administrative Ser-
vice (Pay) Fourteenth A!11endm~n t 
Rules, IgSO, publubed in Notification 
No. GSR 675(E_) inGazette of India dated 
the 1St November, Ig80. 

(v) The All India Services (Provi. 
dent Fund) Fifth Amendment Rules, 
IgBO, published in Notification No. 
GSR 1235 in Gazette of India dated 
the 6th December, Ig80. 

[Plaetd in Library. S,t No. L T.1628/Bo.] 

COMMITTEE ON ABSENCE OF 
MEMBERS FROM SITTINGS OF 

THE HOUSE 

SHRI P. V.G. RAJU (Blbbili) : I 
lay on the Table Minutes of the sittings or 
the Committee on Abgence of Member.s 
from the sittings of the House held on the 
12th December, 1 gOo. 

12' 21 hr •• 

STATEMENTS OF PUBLIC 
ACCOUNrS COMMIT fEE 

SHRI CHANDRAJIT YADAV 
(Azamgarh) ; I lay O!l the Table (English 
and Hindi versions) of the following 
statement ;-

(I) Statement showing Action 
Taken by Government on the recommen-
dations contained in Chapter I and 
final replies in respect of Chapter V 
of Eighty.third Report (Sixth Lok 
Sabha) on Export of Engineering 
goods. 

(2) Statement showing Ac1ion 
Taken by Government on the recom· 
mendations contained in Chapter I of 
Ninety-second Report (Sixth Lok 
Sabha) on Resettlement of Exservicc-
men near Seijeesa. 


